
OA No. 1261of 2020 S.K. Chajgotra and others v. U.T. of J&K and others 

CENTRAL ADMINISTRATIVE TRIBUNAL 
JAMMU BENCH, JAMMU 

Hearing through video conferencing 

 
O.A./61/01261/2020 

 
This the 26th day of February, 2021 

 
HON’BLE MR. RAKESH SAGAR JAIN, MEMBER (J) 

HON’BLE MR. ANAND MATHUR, MEMBER (A) 
 

1. Suresh Kumar Chajgotra, aged 33 years, son of Ram Nath Chajgotra, resident 
of House No. 195, Sunder Nagar, Dhangu Road, District Pathankot, Punjab-
145001. 

2. Phusa Ram, aged 32 years, son of Adu Ram, resident of Vill. 2-KSR, 
Ramsaran Jhakhran, Tehsil Suratgarh, District Sri Ganga Nagar, Rajasthan-
335804. 

3. Ravinder Kumar, aged 28 years, son of Krishan Lal, Village 58-Rb, Post 
Office Kikerwali, Tehsil Raisingh Nagar, District Sri Ganga Nagar, Rajasthan-
335051. 

.......................Applicants 
(Advocate: Mr. Angel Sharma) 

 

Versus 
 

1. Union of India through Ministry of Railways through its Secretary General, 
Room No. 256-A, Rail Bhavan, Raisina Road, New Delhi-110001. 
 

2. Railway Recruitment Board, Jammu-Srinagar through its Chairman, Railway 
Colony (West), Jammu-180012. 

      ...................Respondents 
(Advocate:- Mr. Lakhinder Bir Singh) 
 

 
O R D E R [O R A L] 

 
Hon’ble Mr. Anand Mathur, Member (A): 



OA No. 1261of 2020 S.K. Chajgotra and others v. U.T. of J&K and others 
 

 

 
 (ANAND MATHUR) (RAKESH SAGAR JAIN) 
   MEMBER (A) MEMBER (J) 
 

/M.M/ 


